
rINTHE CENTRAL ADMINISTRATIVE TRIBUNAL, HYDERBAD BENCH AT" BAD.1 

O.A.N0. 235 of 1990. 

Bçtwe9n 	 . 	

. 	 Dated:1O-6-93" 

'I. R.Sunder Singh. I' 
2: 	G.Nageswara Rao./' 	..a 	 P.ppiicant 

	

.... 	
. 	 And' 

1. Tha state of Andhra Pradesh, rep. by its Chief Secretary to Govt., 
Secretariat buildings, $aifab'ad, 

2, Union of 'ndia, rep, by its Secretary, Minisiry of Home, Department. 
of Personnel Affairs, '4orth Block,- New Delhi. 

34 Union Public Service Commissioner, New Delhi, rap; by its Secretary. 
4•1 Sri. Oh. Srirnrnachandra Nurthy, 

Respondm te 

counsel for tie Applicants 	:Sri. 1.11.5., Rc, . 

Counsel for the Respondents 	:Sri O.Panduranga Raddy,.Spl.< 
counsel for A.P.State. 

'Sri; 4.it 	 ftddl.CGSC. 

CORAF9: 	 .. 

Honble Mr. A.9.Cnrthi, Administrative Member 
Honbla Mr. T.Chandrasekhar Reddy, Judicial Member 

The Tribuhalmade the-following order:- 

- None for the applicant. Even on-the previous.OcC.aSiOn, 

i.s.'on 13.4.93 when this case came up for hearing neith3r the .counsel 

for theapplicant nor the applicant was present. Even today none 

appeared for the applicant. 	.......
.. ' 	 - 

Tho appication is therefore dismissed fqr default. 

fir. D.Panduranga Reddy for the respondents present and 

heard; / 

Deputy Regisrr(JUdl.) 

I 	

- Cçpy toe- 
ChiaPSecetay to.Governmer:It, State of A.p., Sacratariat buildings 

I 	. 	

Saifabad, Hyd. 	
, 

Secretary, Ministry of Home, Deportment of Personnel Affairst Union 

- 	of India, North Block, New Qelhi./' 	 - 	 ' 	 - 

~ Secretary, Unioi publj.c Service Commission, tiew Delhi;  
4 	Oneopy to Sri.I.V.S.Rao: advocats, Plot No.150 Arvindnagar, Hyd. 

5. One copy to Sri. O.Panduranga Reddy., Spl. counsel for AP, State." 
6. 
 g t9tJ; 1sf •f(. 	

4azddl. CGSC, CAT, Hyd.
7. 

	- 
ne 

,V4pc) 

	

'I 	 / 



C 	 - 
TYPED BY 	 COMARED BY 

CHECICD BY 	 APPROVED BY 

IN THE OLNTRAL AD.- aNI STPATIVE TEl BUNAL 
I-IYDEPJcBAD BENd-i AT HXtERABAD 

THE HON'ELE MRkUSTICE IT.NEELADRI po 
VICE C}1IRMAN 

4D 

THE HON'BLE MR.A.2.GORTY ; MEMBER(AD) 

AND 

THE HON' BLE i1R.T .CHANDRASEKHAR REDLY 
MEMBER(J) 

AqD 

THE HON'BLE jR.P.T.TIRUVENCADAM :M(A) 

pvm 

Dated : /6/1/1993 

P RDER/JIJtCMENT; 

/r 

0.A.NO. 	Sy 70 

Admitted and Interim directions 
issued 

Allowed 

Disposed of with directions 

,—Dfrn ± sS ed 

Disrciissed as withdrawn 

Dismissed for default. 

Rejected! Ordered 

c_Natitder as to costs. 

1!; 




